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i BHUDEVI INFRA PROJECTS LIMITED
FI NAN C IAL EXPRESS CIN:L45100TS1992PLC175723
Registered Office: Regd. Off. 1-8-303/48/13/202, 302, 3rd Floor, Arya One, Sindhi Colony S.P. Road,
Secunderabad, Hyderabad, Telangana - 500003
FOURTH GENE TlON |NFORMAT|ON SYSTEMS LIMITED P STANDALONE UNAUDITED FINANCIAL RESULTS FOR THE QUARTE('Bs IN LAKHS)
RA 3 aEhe ENDED SEPTEMBER 30,2024 '
L72200TG1998PLC029999 B Bank of Baroda B an k of B a r o da Quarter | Quarter Half Year Year
Flatno: 301, SAAI PRIYAapart, H.No:6-3-663/7/6/301, Jaffer Ali Bagh, Somajiguda, Hyderabad - 82. Puttur Branch, H.No.15-194, KN Road, Near Vishnu Mahal Theatre, Puttur, Tirupati District-517 Sr. PARTICULARS ending ending ending ending
STATEMENT OF UN-AUDITED RESULTS FOR THE QUARTER ENDED AND SIX No. 30-09-2024 | 30-09-2023 | 30-09-2024 | 31-03-2024
MONTHS ENDED 30.09.2024 (Rsin Lakhs) AB RI DG ED VEHIC LE E g Au CTID'" HDTIGE Un-Audited | Un-Audited Un-Audited Audited
= e In view of the defaull commatied by the Bomowers mentioned below, Bank has repossessedisaized the 1 | Total income 006 1 007 0,06 368.43
Quarter | Quarter | Quarter | Half Year | Half Year | Year Hypotnecated Motor Viehicle mentioned below in exercise of the powers confered under Hypothecation : - : .06 | 1 i z
PARTICULARS Ended | Ended | Ended | Ended | Ended | Ended |Agreement exacuted by the parties and same is being auctioned on “AS IS WHERE IS~ & "AS ISWHAT IS BASIS®| |2 | NetProfit (before Tax, Exceptional and/or
30-09-2024 | 30-06-2024 | 30-09-2023(30-09-2024) 30-09-2023 31-03-2024 e s Extraordinary items) (2262) | (121.19) (43.77) 121.69
Unaudited Unaudited  Unaudited Unaudited Unaudited Audited Name & address of the Amount | Description of the | Reserve EMD nary : 2<) § : - :
1| Total income 5.90 2.80 0.04 8.70 0.04 | B Borrowar / Loan Alc No. Due Vehicle Price Rs. | Amt Rs 3| Jjpet Proft befare tax after Excaptianal
2 | Profit / (Loss) from before tax 3.14 | -7.08 |  -6.40 -3.93| 987 | -15.64 M's AHR Transport, Rs. Brand/Type | Ashok Leyland Rs. Rs. and/or Extraordinary items) (2262) | (121.19) (43.77) 121.69
3 | Net Profit/ (Loss) after Tax 3.14 -7.08 -6.40 -3.93 -9.87 -15.64 Kranthinagar, Jeevakona, Tirupati| 7,05,019.17 g0 noe 14THDD 6.50,000/- | g5 000/- 4 | Net Proﬂtaftert.ax (af.ter Exceptional
4 | Total Comprehensive Income 314 |  -7.08| -640|] -393, -9.87| -1564 Represented by its proprietor | * interest | (Six Laksh | g0 and/or Extraordinary items) (2261) | (121.19) (43.76) 91.25
5 | Paid-up equity share capital Mr Maditadu Mahendra, wea.l. Bne: VLl Th Fifty " Five 5 | Total Comprehensive Income [Comprising
(Face Value of Rs. 10/- per share) 355.00 | 355.00 | 355.00| 355.00 | 355.00 | 355.00 S/o Madithedu Sahadeva, [10.11.2024 +|Regno AP 38 UK 3511 S:r"" Thousandl Profit after tax and Other Comprehensive
6 | Earnings Per Equity Share of H No, 10/17b, Mahaboobnagar othes Chasss No *Appllgnhlu Only) Income (after tax)] (22.61) (121.19) (43.76) 91.25
(face v.alue of Rs.10/- each) Streal, Kothapalll XpENSES | p ARSZEBNRDEI0IB GST) 6 | Paid up Equity Share Capital I
No-?l)EBaSIC & Diluted (In Rs.) 0.09 _ -0.20 _ -0.18 -0.11 _ -0.28 | -0.44 s E:I-,-alul: h;!;;;fg?:-gﬁa&i alc l_JI_IL'E.H;II‘H! E"*i ne No' DNHOS2602P 'Bid Incroass Amount: ( Rs.10/- Per Equity Share) 458.92 | 458.92 458.92 458.92
T i Rs.10,000/- i i
1 The above results were reviewed by the Audit Committee of Directors and taken on record by the Board of Directors at Maruthil Nagar, Koragunta Recovery |Desoiption’ Goods Camage T |[Reserves .(excludlng Revaluation Reserve
; : : - (Ten Thousand Only) as shown in the Balance Sheet of
their meeting held on 14.11.2024 517501 (Guarantor) i mny) Calour: Stable Grey .
2 The"se results have been prep_are"d in accordance with the recognition and measurent principles laid down in the Ind AS- ank Account Detalls Tor EMD Doposit Bank: Bank of Baroda, Branch: Puliur pLEvious year ended) - | - - 436.98
§4 Interim Financial Reporting prgscrlbed under Section 133 of Companlgs Act: 2013 read with teh relevant rules ¢ Name & No.NEW INTERMEDIARY ACCOUNT, Alc No.B1170015181218, IFSC Code BARBOVJPUTR 8 | Earnings Per Share (of Rs.10/- each)
issued thereunder and other accouting propouncements generally accepted in India. 5 - - : (Not Annualised):
3 The Company is engaged in "IT and Software Development Services" operating hence there are no separate reportable Vehicle Auction Ihmuq.h nline mode: hitps:/bob.auctiontiger.net a) Basic (0.46) 416 (0.26) 1.99
segments as per Ind AS -108 "Operating Segments". For Fourth Generation Information Systems Limited E-Auction Date & Time: 18-12-2024, Wednesday, 11.00 AM to 2.00 FM, . ' ' ' '
Sd/- Last Date of Submission of BID: 16-12-2024, Monday, before 4.00 PM. b) Diluted (0.46) | 4.16 (0.26) 1.99
Place : Hvderabad Somasekhar Reddy Nallapareddy Chittor Tha Intending Purchasers / Bidders may inspect the Vehicle on 05.12.2024 & 06-12-2024 dunng Note: ) ) .
: Din (02441810) . ; ; 30,2024 has been Reviewed by the Audit Committee, and, thereafter approved by Board of directors at
|Botiu Garden, 150 Feet By-Pass Road, Tirupati-524126, For Online Auction Process Please its meeting held on 14th November, 2024.
[Contact Branch Manager Ph No: 9154 285 327. Detailed Auction Notice & Tender Form |s 2. The above statement of financial Results are prepared in accordance with the Indian Accounting Standards
FORM A uploaded in Banks website: hitps://bob.auctiontiger.net & also available in Branch (Ind- AS) as prescribed under Section 133 of the Companies Act, 2013 read with Rule 3 of the Companies
PU B LI c AN Nou N CEM ENT ﬁl“: 12"11‘2““. Place: #‘I.I.HI.H' ed/- Authorised ﬂ'?ﬁl:ﬂl', Bank of Baroda (I:\I)rl](ljéznzA()({]CGOUntlng Standards) Rules, 2015 and Companles (Ind|an ACCOUntlng Standards) Amendment
( (Ulnder ReRgU|a|ti?_n 6§f the |n?0|VgnCy antd IEiankrupt)Cé Boe;r(tj_ of |ngi(')'=‘1 6) 3. The Company is operating in single segment. Hence, segmental reporting as per IND AS-108 is not
nsolvency Resolution Process for Corporate Persons) Regulations, applicable.
FOR THE ATTENTION OF THE CREDITORS OF RAINE INDUSTRIES AND ENGINEERING PRIVATE LIMITED VASTU HOUSING FINANCE CORPORATION LTD 4. The ||n((ﬂ'- AS financialresus zrg_re\fiewed)b% the statutory auditors ofthe company as per Regulation 33
RELEVANT PARTICULARS ( ISting obliga IOI.'13 an ISC os_ure egulations, .
TName of corporate deblor Raine Industries and Engineering Private Vns I U Unit 203 & 204, 2nd Floor, “A” Wing, Navbharat Estate, Zakaria Bunder Road, Sewri 5. The Figures of the previous years/periods have been re-grouped whenever necessary, for the purpose
Limited HOUSING FINANGE (West), Mumbai 400015. Maharashtra. CIN No.: U65922MH2005PLC272501 of Comparison. By and on behalf of the Board of Directors of Bhudevi Infra Projects Limited
Date of 7 : o debt "11/03/2013 (Formerly known as AARYV Infratel Limited)
2 |Date of incorporation of corporate debtor | - - Py - Sd/-
 TAuthoriy under which Gorporate debior [ROGHYDERABAD Demand Notice Under Section 13(2) of Securitisation Act of 2002 Pt - Hycerabad Bhasker K Bhatt
is incorporated / registered Whereas, Vastu Housing Finance Corporation Ltd through its head office Mumbai, Notice issued to the following borrowers / guarantors / Date - 14-11-2024 Ma"ag'.',l“-”og"&e;;c&é’{
4 |Corporate Identity No. / Limited Liability | U51100TG2013PTC086240 mortgagers have defaulted in the repayment of principal and payment of interest of credit facilities obtained by them from the VHFCL and '
Identification No. of corporate debtor said facilities have turned to be Non Performing Assets. The notices were issued to them under section 13(2) of Securitisation and
T : - | - - Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 on their last known addresses however the same =
5|Address of the registered office and|Regd. Office: Sy No.156, Chinnaravulpall ) oo =
principal office (if gany) of Corporate (V)g Bibi Nagar>(lM) Yadadri Bhonagirri)(D)y have returned un-served and as such they are hereby informed by way of public notice about the same. Thar*nﬂtaﬁar:ttiﬂ ING EEHATED THEHHGPL’“STICS LTD'
Debtor Nalgonda, Bhonagiri, Telangana, India, Name of Borrower, Date and Amount of Description of Mortgaged EI ited @ S M A el {;II:.N # Lﬁb;}?gTG"gg’jp"ﬁJ EE ?:f? . S
508124 Co-borrower and Demaréd No1t:|3cg Under property m y. No. 375, Manoharabad (V), Toopran (M), Medak Dist. Telangana-5
6 lInsolvency commencement date in|06/11/2024 (NCLT Oder copy received : Loan A/c No. ec. 13(2) _ _ STATEMENT OF UN-AUDITED FINANCIAL RESULTS FOR THE QUARTER AND HALF YEAR ENDED 30TH SEPTEMBER, 2024
respect of Corporate Debtor on 13/11/2024) Ravindra Babu Yarramsetty 8-Oct-24/ All That the House bearing no 2-3-920 on Plot no 9 in survey no 93 IRs. in Lakhs]
. : (Applicant), Yarramsetty Sailaja Rs.9094794/- as on situated at Nagole Village Uppal Mandal Under GHMC L.B.Nagar |
7 |Estimated date of closure of Insolvency | 12/05/2025 (based on the NCLT order| | co orrower), Sreeram Granites | 8-Oct-24 with further | Circle Medchal -Malkaigiri Distruct Telengana admeasuring 167 sq Quarter Ended Year o rate AQUres 0| year anded
Resolution Process | copy received on 13/11/2024) (Guarantor) Interest and charges  |yds. North-Plotno 8, South - 30'Wide road, East- Plotno 9 Part, West- Particulars current period ended
8 |IName and registration number of the |Ramesh Atluri th 30'Wide road ma-mnlsn—u-ﬁ-mqIm-ns-zuzsszu-nn-mqu 30-00-2023 | 31-03-2024
; : LP0000000075834 ereon - ]
Insolvency Professional acting as|IBBI/IPA-002/IP-N01032/2020-2021/13455 : . : : : (Unaudited) | (Unawdited) (Audited)
Interim Resolution Professional The steps are being taken for substituted service of notice. The above borrowers, co- borrowers and/or their guarantors (where ever i . . 1 —
. —1 applicable) are advised to make the payments of outstanding within 60 days from the date of the publication of this notice failing which| | Revenue lrom Dperations 175.79| 10882 | 10287 | 9B4E0| 10815 | 36350
9 [Aadress and e-mail of the InterimPlot No.165, Door No.4-12-208/7, BDL further steps will be taken after the expiry of 60 days of the date of this notice as per the provision of Securitisation and Reconstruction of Ciher Income 030 030 .30 0.60 080 480
Resolution Professional, as registered |Colony, Vanasthalipuram, Bhagyalatha, . S'ep piry ol y P P : ol : : : :
with the Board Hyderabad, Telangana - 500070 Financial Assets and Enforcement of Security Interest Act, 2002. . _ _ Net Profiti{Lossifor the period {before Tax, Exceptional andior
Email: atluriacs@gmail.com Please be informed that the said notice is also under section 13(13) informing the borrowers/guarantors/ mortgagors that the said extraondinary items) A2 345 | 23011 | 33269| 37588 | -OBT.O0
f0[Address and e-mail to be used for cor-|Plot No.165, Door No.4-12-208/7, BDL rg"tﬂgf“fg‘:':r;’g;;t“hou'd notbe soldfeasedftransferred. Authoriaed Officr Nel Profit | [Loss) for the period after tax (afier Excepbonal
respondence with the interim resolution |Colony, Vanasthalipuram, Bhagyalatha, g U J andior extraordinary items) 216,16 13145 | -24400 [ 34761 | -391.97 | 100341
professional Hyderabad, Telangana - 500070 Place : Telangana VASTU HOUSING FINANCE CORPORATION LTD Tolal Cormorehensive Incarma for the periad |(1-3mpn5|ng Proft |
|Email: atluriacs@gmail.com (Loss) for the peniod (after tax) and Other Comprehensive
11 |Last date for submission of claims |27/11/2024 (based on the NCLT order . . Incoene (after tax)] -| . - - . .
copy received on 13/11/2024) E”"" U Ei'-.‘IE Eqmtas Small Finance Bank Ltd Equity Share Capital 628.89| 62889 | G2BB9 | G2BA9| 62880 62689
f2|Classes of creditors, if any, under clause (b) | Not Applicable q..,.l..- E4=3  (FORMERLY KNOWN AS EQUITAS FINANCE LTD) Earmings Per Shara (of Rs 10/- gach)
of sub-section (6A) of section 21, ascer- Registered Office : No.769, Spencer Plaza, 4th Floor, Phase-Il, Anna Salai, Chennai - 600002. Ak 4
tained by the interim resolution professional | POSSESSION NOTICE (U/s. Rule 8 (1) - for immovable property) 1. Basic -3.44 209 =309 -5.53 5.22 +15.96
13[Names of Insolvency Professionals|Not Applicable - ¢. Diluted | A44] 2| -308 o0d| BE2| -1986

Whereas the undersigned being the Authorized Officer of M/s. Equitas Small Finance Bank Limited, under the Securitisation and Reconstruction of § |4 = Y
Financial Assets and Enforcement of Security Interest [Act, 2002 (54 of 2002)] and in exercise of powers conferred under section 13(12) read with
[Rule 3] of the Security Interest (Enforcement) Rules 2002, issued a Demand Notice calling upon the below mentioned Borrowers to repay the total
outstanding amount mentioned in the notice being within 60 days from the date of receipt of the said notice. Since the below mentioned Borrowers

identified to act as Authorised
Representative of creditors in a class
(Three names for each class)

1. The Ahove financial Result of a Quartedy Financial Resull fled with Stock Exchange under Requlation 33 of SEEI (Listing Obligations and
Distlozure Requirements) Regutations, 2015 and SEBI Circular Mo, CIRFCFINFACI 2016 dated July 5, 2016, The Full format of the financial

4|(a) Relevant Forms and | Web ".nk:. : having failed to repay the below stated amount within the stipulated time, notice is hereby given to the below mentioned borrowers and the public NEa T e qt::aﬂere.ﬂded ok ‘:'H.FE?DE"' o xpranabiny hiateg are vaili e oo e SAock exhands wenee S wivs.bueire Con.and

(b) Detalls of aythorlze.d representa- https._// ibbi.gov.in/ h?me/ downlpads in general that, the undersigned has taken possession of the property described herein below in exercise of powers conferred on him under Sub- DA wnp‘?w $wenele al Wi ilegratadthermo.com i g

__lives are available at: |Physical Pfddress. Not Applicable Section (4) of Section 13 of the said Act read with Rule 8 of the Security interest Enforcement Rules, 2002. The Borrowers in particular and the Pl“f': Mumbai For Integrated Thermoplastics Limited
Notice is hereby given that the National Company Law Tribunal has ordered the commence- public in general are hereby cautioned not to deal with the schedule mentioned properties and any dealings with the properties will be subject to ?“F' ;’: ggg;'gﬂbﬁrz' 2024 Sdi-
ment of a corporate insolvency resolution process of the RAINE INDUSTRIES AND ENGI- the charge of M/s. Equitas Small Finance Bank Limited and further interest and other charges thereon.” The Borrower’s attention is invited to E* : :u:l itihyd 1 @yah " Vydana Venkata Rao
NEERING PRIVATE LIMITED on 06/11/2024, NCLT order copy received on 13/11/2024. provisions of sub —section (8) of section 13 of the Act, in respect of time available, to redeem the secured assets.” wm;;_ it m:' ﬂ%ﬁs& Chief Financial Officar
The creditors of RAINE INDUSTRIES AND ENGINEERING PRIVATE LIMITED are o it dhitishond ezt
hereby called upon to submit their claims with proof on or before 27/11/2024 to the SR Name of the Description of Secured Asset Demand | ;o cion
Interim Resolution Professional at the address mentioned against entry No. 10. NO Borrower(s) / (Immovable Property) Notice Date | ., "iate
The financial creditors shall submit their claims with proof by electronic means only. Al Guarantor(s) and Amount Hiranandani
other creditors may submit the claims with proof in person, by post or by electronic means. . , o _ H F ;
A financial creditor belonging to a class as listed against the entry No. 12, shall indicate Brar!ch. Kukatpally Plot bearing No. 672(Residential Zone) in Survey Nos. 466, 469, 542, 688 to \.J L; Financial Services
its choice of authorised representative from among the three insolvency professionals LAN No: SEKPALY0432971 693,699 & 719, covered an area of Sq. Yards : 300 equivalent to Sq. HIRANANDANI FINANCIAL SERVICES PRIVATE LIMITED
listed against entry No.13 to act as authorised representative of the class in Form CA. Borrowers : Meters: 2508 , situated at Bhongir Village Rev Mandal Bhongir Dist| 27-01-2024 Regd. Office: 514, Dalamal Towers, 211 Free Press Journal Marg, Nariman Point, Mumbai- 400021.
(Not Applicable) 1 | 1. MR.P.KRISHNA PRADEEP |Nalgonda, bounded as follows: East : P. No. 653, West : P. No.671, North: & 13-11-2024 Corporate Office: 9" Floor, Sigma Towers, Hiranandani Business Park, Technology Street, Powai, Mumbai - 400076.
Submission of false or misleading proofs of claim shall attract penalties. 2. MRS.PERABOINA |P.No.653South : 30" Road.Measurement :300 Sq. Yards in Survey Nos. 466, 1057889 Email: wecare @hfs.in » Website: www.hfs.in ¢ Tel. No.: 022-25763623 * CIN No.: U65999MH2017PTC291060

(Ramesh Atluri) SARASWATHI 469, 542, 688 to 693,699 & 719 Situated at within the Sub-Registration DEMAND NOTICE
Date: 13-11-2024 Interim Resolution Professional District of Bhongiri and Registration District of Yadadri Bhuvanagiri. UNDER THE PROVISIONS OF THE SECURITIZATION AND RECONSTRUCTION OF FINANCIAL ASSETS AND ENFORCEMENT OF
Place: Hyderabad Raine Industries and Engineering Private Limited ’ — . . . . ' SECURITY INTEREST ACT, 2002 (“ the Act” ) AND THE SECURITY INTEREST (ENFORCEMENT) RULES, 2002 (“ the Rules” )
Date - 16-11-2024, Place - Bhuvanagiri Authorized officer, Equitas Small Finance Bank Ltd ) :

The undersigned being the Authorized Officer of Hiranandani Financial Ser vices Pvt. Ltd. (herinafter referred to as “ HFS” ) under the Act and in
exercise of the powers conferred under Section 13(12) of the Act read with Rule 3 issued Demand Notice(s) under Section 13(2) of the Act, calling upon the
following borrower(s) to repay the amount mentioned in the respective notice(s) within 60 days from the date of receipt of the said notice. The undersigned

. UNION BANK OF INDIA N E U E O N TOWE Rs L I M IT E D reasonably believes that borrower(s) is / are avoiding the service of the Demand Notice(s), therefore the service of notice is being effected by affixation
Uﬂm Eﬂﬂk 11071-New RTC Bus Stand Branch and publication as per Rules. The contents of Demand Notice(s) are extracted herein below:

Lt dfincls | KURNOOL DIST. Corp & Admin, Office: #24, Nagarjuna Hills, Punjagutta, Hyderabad, Telangana - 500082 Loan Account No. & Name of the Dt. of Demand Notice Description of Secured Assets /
Ref:11071/DN/001/24-25 Date:11.11.2024 Place:Kurnool CIN: L40109TG2006PLC049743 Borrower / Co-Borrowers / Address U/s. 13(2) & Total Ofs. e | fMort.g(jjagtt? T’rpzertyd — S
DEMAND NOTICE UNDER SEC 13(2) REGD. POST ACK. DUE Extract of Standalone Unaudited Financial Results for the Quarter & Half year ended 30th September, 2024 LAN : 4375066101007155 & Dated : 14.11.2024 [0 ety 02 200 P EN Mo 1770 1345) admeasuring 768 sqyards of
’ 4375066101021394, Customer Id 25025 For LAN: old No.10-12/1(old) (PTIN No.1177013456) admeasuring 768 sq.yards or
To, Rupees in Lakhs 1. Amarender Reddv Ki : equivalent to 64.20 sq.meters- having plinth area 532 sq.fts. R.C.C. Roof,
) . y Kiranam And General| 4375066101007155 & . - : .
1. M/s. HITHAISHI MOTORS (Applicant) SY.NO.133-3B, MAMIDALAPADU Store (Borrower) 2. Amarender Reddy| 4375066101021394  |Siutated at Mamidipaly Village, Balapur Revenue Mandal, (Previously
VILLAGE, NH-7 HYDERABAD HIGHWAY ROAD, KURNOOL — 518004 , A.P. . Ve Ended| || Ganapuram (Co-Borrower) 3. Ganapuram| Rs. 20,00,133/- (Rupees (Ssrrg\%ﬁ?;rga%zvneg"puﬁ N“QZ';?S;’n'ch”a”y‘i?{ 32232"823(13" DSt F?ggrlps(t)rr::tl?onn
. ear cnae i - ) )
2. SRIT. UDAY KUMAR (Partner) S/O SRI. T. JANAKIRAMAN N Particulars Quarter ended Halfyear ended i'&'('ll’a ég': Bs“r”“‘;’e’t)o 3 H No238 al‘(’jv‘?r”r}iynLaTk;‘ rge”gm“’)‘grseg - |sub-District, Champapet, bounded by; North : House Of P. Krishna, South :
#201, INDRALOKAPARTMENTS, BALAJINAGAR, PRODDATUR, 30-Sep-24 30-Jun-24 NSep23 | 30-8ep-24 30-Sep23 | 31-Mar-24 Sri -Ram Ne;gar K V. Réngafeddy, 07.11 2[%24 & NPA %ATE' r-0” Street,_ East : 10_’ Wide Road, West : Road 3" Wide.
KADAPADIST. PIN CODE: 516360, A.P. . Telengana (Indiaj - 501504 ’ ) '0211 2024 ) Together with anything attachgd to the earth or permanently fastened to
3. SMT. T. HARI PRIYA (Partner) W/O SRI T UDAY KUMAR, (Un Audited) | (UnAudited) |  (UnAudited) | (Un Audited) | (UnAudited) | (Audited) L— ’ —— d'. — — D ' e an(yjtthlng attterl]chgd to thde garth V\;Ith allfpreszntth and.futur(;a;truc.turei)s therg?r?. -
: : e borrower(s) are hereby advised to comply with the Demand Notice(s) and to pay the demand amount mentioned therein and herein above within
#201, INDRALOK APARTMENTS’ BALAJINAGAR, PRODDATUR, 1. | Total income from operations 112 3.92 3112 4.63 L2 152.72 days from the date of this publication together with applicable interest, additional interest, bounce charges, cost and expenses till the date of realization of
KADAPADIST. PIN CODE: 516360, A.P. 2. | Net Profit/ (Loss) for the period payment. The borrower(s) may note that HFS is a secured creditor and the loan facility availed by the Borrower(s) is a secured debt against the immovable
Sir/Madam, ' ; ; ; roperty / properties being the secured asset(s) mortgaged by the borrower(s). In the event borrower(s) are failed to discharge their liabilities in full within
before Tax,Exceptional and/or Extraordinary items ) 2,372.63 \ . 4,671.29 . property / prop 9 gagea by g
Notice under Sec.13 (2) read with Sec.13 (3) of Securitisation and Reconstruction _.(N = ft;((Lx ;)fl = r bxf TI u X ) (2,3%34) ( ) (234857) | (476898) ( ) | (8.369.77) 1h? ?ﬁptjlzt?d t1ime,fHFtﬁ shall bebentitled tfo e>|<ercis§ qll thi'rights un?r?r sectiog 13(4)102 |the Aé:t tc; r:ak: ;ioss(;a?ﬁio?q olf thttehsecuredd ass%ts(s)lincluding butt
i i i 3. et Profit / (Loss) for the period before Tax not limited to transfer the same by way of sale or by invoking any other remedy available under the Act and the Rules thereunder and realize payment.
of Financial Assets and ErTforcement. of Security !nterest. Ath ,2,002' (after Exceptional and/or Extraordinary items) (2,396.34) (2,372.63) (2,348.57) (4,768.98) (4671.29) | (9,369.77) HFS is also empowered to ATTACH AND / OR SEAL the secured assets(s) before enforcing the right to sale or transfer. Subsequent to the Sale of the
Youthe addressee No 1 herein have availed the following credit facilities from our New : : : ! secured assets(s), HFS also has a right to initiate separate legal proceedings to recover the balance dues, in case the value of the mortgaged properties
RTC Bus Stand Branch (11071) Branch and failed to pay the dues/instalment/ interest 4. | Net Profit/ (Loss) for the period after Tax (2396.34) | (2,37263) (2,348.57) | (4,768.98) (4671.20) | (9,369.77) is insufficient to cover the dues payable to the HFS. This remedy is in addition and independent of all the other remedies available to HFS under any other
/ operate the accounts satisfactorily and hence, in terms of the RBI guidelines as to 5. | Total Comprehensive income for the period ' ’ I1a§/\(/.1 'I;;efatrt]engon ofhthe tt;or;]owg,r(s) is in(vi)ted to Sectjond1 /3(8) r?’fbt'hedA;CL ind(espept of }imedav?ilablg, r:o rr]edeem th: secuEe;j assets fanq fur;)her to S?ctkl)n
he | R iti = ial A ina N has/h . m S [ of the Act, whereby the borrower(s) are restrained / prohibited from disposing of or dealing with the secured asset(s) or transferring by way of sale,
L © nclome.f. Zcogr’llltlonpanrtfj rgder;\tla tccounggg1 1 o2r(r)1;s4, }:\)ur a%%o:;\tlzsozjs/ ave {Comprising Profit/ (Loss) for the period (after tax) lease or otherwise (other than in the ordinary course of business) any of the secured asset(s), without prior written consent of HFS and non-compliance
een classilied as on-reriormingAssetas on 96-11-£424. AS on Uo-T1- asum and other Comprehensive income (after tax)} 2,396.34) | (2,372.63) 2,348.57) | (4,768.98 4,671.29) | (9,369.77 with the above is an offence punishable under Section 29 of the said Act. The copy of the Demand Notice is available with the undersigned and the
( )
of Rs.5,79,14,128.35 (Rupees Five Crore Seventy Nine Lakhs Fourteen Thousand 6 : - - borrower(s) may, if they so desire, collect the same from the undersigned on any working day during normal office hours.
One Hundred Twenty Eight and Thirty Five Paisa Only) is outstanding in your account. - | Paid up Equity Share Capital Sd/-
The particulars of amount due to the Bank from No.1 of you in respect of the (Face value Rs. 10 per share) 5,65445 | 565445 565445 | 565445 565445 | 565445 Place: Rangareddy, Telengana _ o Authorised Officer,
aforesaid account/s are as under: 7. | Reserves (excluding Revaluation Reserves) as shown Date :16.11.2024 Hiranandani Financial Services Private Limited
Type of Fadility Outstnding | Un| Penall  Cost/ in the balance sheet of previous year. (153,366.00)
amount Rs. applied |interest |Charges Total Dues 8. | Earnings Per Share (of Rs.10/- each) —_—
T e N e N T VELIAN VELJAN DENISON LIMITED
date of NPA | Rs. | | byBank | 2. Diluted: (4.24) (4.20) (4.15) (843) ©26) | (16.57)
110731100000371 | 5,27,56,954.65 0.00| 0.00 0.00 |5,27,56,954.65 . ) o . . i
(ODULQ) Note: The above is an extract of the detailed format of Standalone Quarterly & Halfyearly unaudited Financial Results filed with the Stock Exchanges CIN: L29119TG1973PLCO001670
under Regulation 33 of the SEBI (Listing Obiligations and Disclosure Requirements) Regulations, 2015. The Full format of the statement of Standalone "
;221116990000005 50,56,132.04 1,01,041.66 | 0.00 0.00 | 51,57,173.70 audited Financial Results are available on the Company's website (www.neueon.in) and on the websites of the Stock Exchange websites REEIEl Dﬁlﬂﬂ- le Nﬂ- 441 4“1 Flﬂﬂ r HEL T'E}WEI'E, BEEIUT'"!JET._ H}"dErﬂbaE’ X EDD U‘I E
- - - - (www.bseindia.com and www.nseindia.com) Phone: +91-40-2776 4546 Fax: +91-40-2776 5253 Web: www.veljan.in E-mail: info@veljan.in
TOTAL 5,78,13,086.69 (1,01,041.66 |  0.00| 0.00 |5,79,14,128.35 Sd/-
Total Dues: Rs. 5,79,14,128.35 (Rupees Five Crore Seventy Nine Lakhs Place : Hvderabad For Neueon Towers Limited EKTRACTE uF UHAUDITED CUHSDLIDATED FIH“"CIAI- RESULTE FﬂR
Fourteen Thousand One Hundred Twenty Eight and Thirty Five Paisa Only) D:tze:.14¥1f.r2a02€4 RAYACHOTI SUDHEER THE QUARTER AND HALF YEAR ENDED SEPTEMBER 3“! 2024

Managing Director

To secure the repayment of the monies due or the monies that may become due to the
Bank, Sri Uday Kumar, have executed documents vide Doc No.5710/2012 Dt : 30-07-2012,

(Rs. In Lakhs except EPS)

5711/2012 Dt : 30-07-2012, 6206/2013 Dt: 11-12-2013 and created security interest Particulars Quarter ended . Half year ended | Year ended
by way of : Mortgage of immovable property described herein below: 9593'15‘”!1 SPAG EN ET E NTE H P HI SES I “ DIA ll M ITE n 30.00.2024 ‘uﬂ.ﬂﬂl.:ﬂ;z: 30.00.2023 | I[I'.ﬂl.i"ﬂuilr: dlﬁﬂ.!ﬂi . :’Lﬂ:::‘
All the part and parcel of commercial land & building belonging to Sri Uday 2% atwluy e E n-au | ile L .
Kumar with a total built up area of 11,622 sft built in an area of 90.00 Cents [CIN : L72200TG2010PLCOGE624] Total Income from Operations 373355 | e00.07 | 3040 | Ta2iE2 | 6E0d11 | 1376028
((30+30+30) situated at Sy. No. 133-3B, Sub Div No. 133/BA, Door No: 93/3-157-A Regd. Of. Address: Plot Mo.114, Survey Mo 6652, Raidurgam, Prasanth Hills, Gachibowil, Net Profit for the period (before Tax, Eucmu-nml B23.13 Thil.B3 Biz.0 1677 .82 1431.03 2057 B2
Opp+ Eenedn office, Ward No: 93, Memidalapach, Kurnaol Dist,, AP under the NavKhalsa, Serlingampally, Ranga Reddy, Hyderabad-500008, Telangana, India, andior Extraordinary items| | | | . |
jufiz,diction of Kurnc;ol sub—re;qist,ration and IF')egis’tration distric.t, Kl..lrn00| Tel: 040 48578444, Emaik: csi@spacenglent.com, mfo@spacenetent.com, Web: hitps//spacenslent.comy Net Profit for the period before tax (after 2311 754,80 832.00 1577.82 1431.00 206782
- o . : ' EXTRACT OF UN-AUDITED FINANCIAL RESULTS FOR THE QUARTER & HALF YEAR ENDED ON 30TH SEFTEMBER 2024 Excaptional andior Extraordinary items) . . . . .
Boundaries as Per site : East: K.C Canal P.oramboku, West: N.H.44 Road : ! Net Profit for the period after tax after 80401 50873 469,14 11384 108240 290745
North: Automobile Showroom. South: land in same Sy no 133-3B. (Rupees in Lakhs excepl per share data) Exceptional and/or Extraordinary items)
Boundaries as per Doc N0.5710/2012 Dt : 30-07-2012 . East: K.C Canal Poramboku _ STANDALDNE _ CONSOLIDATED Total Comprehensive Income for the period 4 | AT ABEOD | 111384 106208 | 220745
West: N.H.44 Road North: Land Maka Jaya Prakash. South: Land Maka Pullaiah 18 Particud \Quarter Ended | HalfYear Ended Quarter Ended | Quarter Ended Halffear Ended | Duarter Ended [Comprising Profit | (Loss) for the period (after
Boundaries as per Doc No0.5711/2012 Dt : 30-07-2012. East: K.C Canal Poramboku West: MNa. arliculars | 30. ﬂﬂ E!]EIt 0. I]'.-'L.?_'ﬂi-ﬂ N.M.Eﬂﬂ 10.00.2024  30.00.2024 Eﬂ 4. 21]23 tax] and Oifver Comprehensive income [after b { { | { .
N.H.44 Road North: Land Maka Ram Prasad South: Land Maka Madhusudan Url&llﬂltﬂﬂ Unaudited | Unaudited | Unaudited | Hﬂﬂlﬂﬁt&ﬂ Unaudited Equity Share Capital | 45000 | 45000 45000 | 45000 | 4B000 | 48000
Boundaries as per Doc No. 6206/2013 Dt: 11-12-2013. East: K.C Canal Poramboku t : : [ [ =g Reserves (exchuding Revaluation Reserve) os . . . . . 20488068
West: N.H.44 Road North: Land of T Uday Kumar South: land in same Sy no 1| 1ol Inrl:lr!'le !r?m DpEratlnn.? EEEE"?? JEYE 3G EqGEE_IE 4,912.20 | 1,901.4e E,EII]‘I_Eﬁ shown in the Audited Balance Sheel of the
Jutur Subramanyam & J Bhaskar. 2. Met Profit / (Loss) for the period 128,35 329,85 24317 386,33 690,16 274.98 previous year
Therefore You are hereby called upon in terms of section 13(2) of the Securitisation (before Tax, Exceplional items) E-Im'lﬂu_i Per Eh-l_rt (ol Rs. 10+ each) (for
and Reconstruction of Financial Assets and enforcement of Security Interest Act, 3. Met Profit / (Loss) for the period 128,35 322,85 24317 286,33 RO0, 16 274.08 continuing and discontinued operations| {in Rs.)
2002, to pay a sum of Rs. 5,79,14,128.35 (Rupees Five Crore Seventy Nine Lakhs (before Tax, After Exceptional fems) 1. Basic: 13.44 1.4 10.43 24,75 2381 43,05
Fourteen Thousand One Hundred Twenty Eight and Thirty Five Paisa Only) together 4, | Met Profit ! {Loss) for the period after fax 90.50 945.15 24317 948 48 05 .46 974 .08 | 2 Diluted: 1344 1131 10.43 24.78 23.81 48.05
with further interest and charges at the cor!tractual rate as pelr.tll'le tgrms ar?d .conditions : iy ' ; ' : . ; . i Kev numbers of Unaudited Standalone Financial results of the Company:
Total Comprehensive Income for the period | 9050 | 24495 | 24302 | 35209 | 60077 | 27483 (Rs. In Lakhs)
of loan documents executed by you and discharge your liabilities in full within 60 days J. | lotal LOMPrERensive InCome ior e pen ; : : - : e . :
from the date of receipt of this notice, failing which, we shall be constrained to enforce §. | Paid up Equity Share Capétal of the company | 5623.68 | 5623.68 | 5336.70 | 5.623.68 § 5623.68 | 5336.70 Particulars Quarter ended Half year ended | Year ended
the aforesaid securities by exercising any or all of the rights given under the said Act. (face value of T 1 each) 3-1].0’9.21]24 30.06.2024 | 30. ng 1&23 30.09.2024 | 3[];1]9}[]23 3. [ﬂ 2-|]2,.|.
As per section 13 (13) of the Act, on receipt of this notice you are restrained /prevented 7. | Eamings/Loss Per Share I:U ﬁ-ﬂildlll!d:l M.Udlh!d}
from dlspo§|ng o'for. dealing W|Fh.the above SeCU.I‘ItIeS without t.he consent of the bank. Maminal valie ol 2 1/- each Tntal Inl:nmeimm Uperaliﬂm 110554 136665 M04.51 8762.19 5&31.12 1242546
Your attention is invited to provisions of sub-section (8) of Section 13 of the SARFAESI . — == e — i T
in respect of time available, to redeem the secured assets. -Basic 0.0z 0.04 0.05 0.06 0.1 0.05 me thﬂl‘E Tﬂ | ?455“ 5?5-” ] 984.24 ! 14255'3 ! Iiﬂﬂﬂ ! 2730.97
Yours faithfully, AUTHORISED OFFICER -Diluted 0.02 0.04 0 .05 0.06 0.11 (.05 Profit after Tax 556.09 500.71 432.21 1056.79 850.25 2036.53

Notes: The above is an extract of the detailed format for the Quarter & Half year ended Resufts 30-09-2024 filed with the MNote: The above is an extract of the detalled format of Unaudited Financial Results (Standalone & Consolidated)
Stock Exchanges under Regulation 33 of the SEBI (Listing and Other Disclosure Requirements) Regulations, for the Quarter and Half year ended September 30, 2024 filed with BSE Limited under Regulation 33 of the SEBI
2015. The full formats of For the Quarter & Half year ended Results 30-08-2024 are available on the website of (Listing and Other Disclosure Reguirements) Regulations, 2015, The full format of the Quarierly Financial

the Stock Exchange i.e. National Stock Exchange of India Lid hitps://www.nseindia.com/ and also on the Resulis is available on the BSE Stock Exchange website viz. www bseindia.com and also on the Company's

company website hitp://'www.spacenetent.com. website viz. www.veljan.in For and on bahalf of the Board of Directors

For and on behalf of the Board of Directors of Sdi-

For Spacenet Enterprises India Limited U. SRI KRISHNA

sd/- Place: Hyderabad Executive Director & CEQ

Vasudevarao Maraka Date: 14.11.2024 DIN: 0BBBOZT4
Place : Hyderabad Whole-Time Director
Date : 15.11.2024 DIN: 05111313
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